
OFFICE OF THE CHIEF JUDICIAL MAGISTRATE
MODIFICATION DUTY ROSTER FOR THE MONTH OF APR1L- 2025

MODIFICATION

In view of the request received from the Court of
Ms. Akanksha Garg, l.d .lMl~‘C (Milllllél Court U2), NDD, PIIC, New Delhi and in partial
modification of Duty Roster for the inonlli of l\pril- 2025, it is directed that Sh. Ankit Garg, Ld
JMFC 08, NDD, PHC, ND shall work as Duty JMFC on 23.04.2025, in place of Ms. Akanksha
Garg, Ld .lMl?(‘. (Mahila Court 02), NDD, PllC, New Delhi and Ms. Akanksha Garg, Ld JMFC
(Maliila Court 02), NDD, PHC, New Delhi shall work as Duty JMFC on 30.04.2025 in place of
Sh. Ankit Garg, Ld JMFC 08, NDD, PHC, ND.

Rest of the conditions shall ieniain unchanged

Chief Judici l Magistrate
Patiala House ourts, New Delhi.
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The Ld Registrar General, I—Ion'b1e High Court of Delhi New Delhi. _ q;'.~_:g3“____ _ (H
(Through Ld District 8: Sessions Judge, Patiala House Court, New Delhi). ¢‘;° atq“\\
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to Ld Principal District 8: Sessions Judge, Pauala House Court, New D,e,H=ii.
All the other Ld Principal District 8: Sessions Judges, Center (I-IQ),West/TH(§’, Noi1li5'\loPtBH
WestlRohi.ru, Shahdra East, North-East I KKD, South-West I Dwarka, Sou - '@guth-East /
Saket, Delhi /New Delhi ’

N’ _ *\'?/,/ I

All the Ld. Chief Judicial Magistrates, Center, West/THC, Nortli,North-WestlRo"hi qé ‘
Shahdra,East,North-East/KKD, South-Westi'Dwarka,South,South~East/Saltgt, Delhi 7I<lE”w—'T—'-‘-—-"’ _. H
Delhi. ‘ ' " er ‘-

5. All the Ld. ACJMs, Patiala House Courts, New Delhi District.
6 JMFC P 'a1 H C N lh. The Concenied s, an a ouse ourts, ew De i.
7. The Chief Prosecutor, New Delhi- District.
8. The D.C.P. New Delhi District I South District! South -West District.
9 Incharge, District Courts Web-Site Committee, Tis Hazari Courts, Delhi.
10.Tlie lncharge, Computer Room, Patiala House Courts, New Delhi.
11.The Controlling Officer, Pool-Car, New Delhi.
12. The Care Taker, New Delhi District with the direction to affix the copies of the same at all the

notice boards at Patiala House Courts Complex.
13.The Incl-iarge, Lock-up, New Delhi.
1/l.The Incharge Cash Brandi, New Delhi- District, Patiala House Courts.
15.The Secretary,
16.0ffice File.

Copy forwarded for information and necessary action
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Ch‘ Judi ia Magistrate
Patia a Hot e Courts, New D lhi.

19.04.2025
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ll?’ 3 ' I lcl 3 /2025/CJM/PHClNew Delhi. Dated 19.04.2025 ,~- _
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